THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI KRISHNA TIRATH): (&) and (b) Balika Samrichi Yojana has been discontinued from
Eleventh Plan onwards and at present the scheme is not in existence either as Central Scheme or

Centrally Sponsored Scheme.
(c) Mo, Sir.
(d) Does not arize.
Surprise inspection by NCPCR

12168. SHRI NARENDRA KUMAR KASHYAP: Wil the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a) whether the National Commission for Protection of Child Rights (NCPCR) has carried

out any surprise ingpection of schools for violation of safety narms;
(b) ifso, the detalls thereof; and
(c) theactions ensured by Government into the matter?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI KRISHNA TIRATH): (&) to (c) The Natioral Commissicn far Protection of Child Rights
(NCPCR) has not carried out any surprise ingpection of schools from the point of view of safety
norms. However, & team from NCPCR had inspected Senior Secondary School at Khajuri Khas, Fast
Delhi taking swo motfo cognizance of newspaper report of a fatal accident in which few girls lost their

lives due to overcrowding and stampede.
Child rights in Maoist affected districts

2169. SHRI R.C. SINGH: Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased

tostate:

(a) whether it ic a fact that children's rights in maoist affected districts are abused in every

respect due to maoist activities;
(b) ifso, the detalls therecf;

(c) whether Government is actively considering to take any step, so that the rights of

children are protected in those districts;

TOriginal notice of the guestion was received in Hind.
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